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GOVERNMENT OF CHHATTISGARH
LAW & LEGISLATIVE AFFAIRS DEPARTMENT
MAHANADI BHAWAN, NAVA RAIPUR, ATAL NAGAR,
MANTRALAYA (C.G.) 492002

_Phone No. 0771-2221346 Fax No. 0771 2510346 Email-lawdept.cg@gov.in

Raipur, Dated 19/07/2024

CHHATTISGARH LOWER AND HIGHER JUDICIAL SERVICE
ALLOWANCES AMENDMENT ORDER, 2024

N0.1657/2238/XX1-B/C.G./24. The State Government. in due compliance with the directions
delivered by Hon’ble Supreme Court of India, New Delhi in W.P. (C) No. 643/2015 All India
Judges Association vs. Union of India & Ors dated 4" January. 2024 and in compliance of
the resolution passed by the * Committee tor Service Conditions of the District Judiciary” in
its meeting held on 20.03.2024. hereby, makes the following further amendment in this
Department order no. 324/PSLaw/89 /X XI-B /C.(;./24. dated 16.02.2024, namely:-

AMENDMENT
In the said Order.-

in clause 8- Leave Travel Concession (LTC)/ Home Travel Concession (HTC),

after sub-clause (4). -

(a) Alter the words. “Balmer and Lawric und IRCTC. and before the words “by the
Central/ State Government” the words “online plattorm MakeMyTrip.com and
M/s Triupati Organizers and Travels Pyt Lid and M/s Vyas Travels” shall be
inserted:

(b) For the punctuation full stop = The punctuation " Shall be substituted: and

(¢) Below sub-clause (4). the foliowing proviso shall be inserted, namely:-

“Provided that. in case of unavoiduble circumstances. where the booking of
ticket is done from unauthorized travel agent/website, the Principal District Judge
in District and Head of the Institution. in case of deputation posting, are

authorized to grant relaxation.”

This sanction has been accorded by the Finance Department Dispatch No.
160/2024/Finance/Rules/Four, dated 18.07.2024.

By Order and in the name of the
Governor of Chhattisgarh

!

1
(Rajnish Shrivastava)
Principal Scerctary
Government of Chhattisgarh
Law & lLegislative Affairs Department




Endt.No. No.1658/2238/XXI-B/C.G./24 Nava Raipur, dated 19.07.2024

Copy t‘gy,,rwa rded to.- ; G

_A) Registrar General. High Court of Chhattisgarh, Bilaspur.
2) Accountant General. Chhattisgarh. Raipur,
3) Deputy Secretary. Chief Secretary Office. Government of Chhattisgarh. Mantralaya.
Nava Raipur for perusal.
4) Principal Sccretary. Department of lealth and Family Welfare and Medical
[:ducation for perusal.
5) Secretary. Finance Department. Government of Chhattisgarh. Mantralaya, Nava
Raipur for perusal,
6) Private Sccretary to Hon’ble  Law Minister. Government of  Chhattisgarh,
Mantralaya, Nava Raipur for perusal.
7) Private Secrelary to Principal Secretary. Law. Government of Chhattisgarh.
Mantralaya, Nava Raipur for perusal.
8) District and Sessions Judge......ocooovinnn
9) Principal Judge/ Judge Family Courti..ooooiiin
10) Treasury Oftficer, Chhattisgarh.........oooo
11)Under Secretary. Establishment/Accounts Section. Law and Legislative Affairs
Department,
12) Web-site administrator. Law and Legislajive Affairs Department. Government of
Chhattisgarh. for uploading in the Official Website.
13) Deputy Director, Govt. Regional Printing Press. in front of Indravati Bhawan. Nava
Raipur. C.G. for publication in the forthcoming Gazettes (Extra Ordinary),
for information and nccessary action.

A Aa

-

' s a5 T A \
v (Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
Law and Legislative Affairs Department.
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Population at
01 March 2024

New Districts Name Subdistt Name Level Name
é..;‘\hu“ibg"‘m o State State

83750010

AL

Boemetara Saja Town Parpondi (Np)

Balod Gurur Town Gurur (Np) 5266
Buapur Bhopalpatinam [own Bhopalpattanam (Np) 6200
Balrampur Balrampur Town Balrampur (Np) 6216
Rapnandgaon Chhuris g Tewn Chhuriya (Np) 6188
Litar Bastar Kanker Narharpu Town Narharpur (Np) 6390

Rangarh

Pusour

Town

Puasaur (Np)

6617

Balrampuy

Rajpur

Town

Rajpur (Np)

6748

Kabeerdham

Balod Gunderdehs [own Arjunda (Np) 6766
Kawardha Town Pipariva (Np) 6778

Surajpur Premnagar Town Premnagar (Np) 6910
Berla Town Berla (Npi 7204
Saja Town [Suja (Np) 7333
Manendragarh fown Nei-Ledri (Np) 7440
Pah fown Pah (Np) 7691
Bilaigarh Town Bilaigarh t\p) IREN
Baramkela Town Baramkela (Np) 7811
Pratappur Town Pratappur (Np) 7860
Bodla Town Bodla (Np) 7935
Dondi Luhara Town Daundi Lohara (Np) 8432
Wadrafnagar Fown Wadralnagar (Np) 8450
Chbura fown Chhura (Np) 8502
Pamgarh In\n Rahaud (Np) 8392
Dondi Town  |Chikhalakasi (Np) $392
Sarguja 1,;\]\'-h75—’;puz' Town Lakhanpur (Np) 8740
Dhamtari Magarlod Fown Magarlod (Np) 8760

Inondagaon

IFarasgaon

Town

Farasgaon (Np)

8796

Nungel]

T8
1SR

Pathariva (Np)

8336

Town

N Devhar (Np) 8869

S “INirwa Towan [Naro (Np) 9201

Diamtar Town Aamadi (Np) 9206

yantewada Giddam Town Barsur (Np) 9256
war Bastar Kanher Antagarh Town Antagarh (Np) 9453
Pathalgaon Town Kotba (Np) 9492

ISarungarh-Bikaigarh Tlown L‘.\'v.\l—'i'\n {(Np) 0662
Tabeerdham Pandariy o FownPandatarai tNp) Y77
beerdham '.\.‘.:h;\.\;jrm‘ Lohar Fown Sahaspur-Fohara (Np) Y788
S ik Ronta fown Konta (‘\;‘-) ‘)SIZ
[Chhuikhosdan fown IClhihuikhadan (Np) Y8ud

[ s:\m;\: o T Trows Saragden (Np) 10063

‘i:{‘;vz'i;zgn;mt"ﬂ JarhioNp) 10082

Town Domapal (Np) [00U6

onta

Malkbaroda

fowin

Adbhar iNpj

10143

INThasaniand

fown

fumgaen iNp)

10514

[SIRTY

Plown

Cieedam (Np)

10578

D hani o

1O38Y




New Districts Name

Subdistt Nane

Level

Name

Pupulation it
01 March 2024

Mungeli

Pathariya

tlown

Sargaon (Np)

Dhamtar Kurud [own Bhokhara iNpy
Manendragarh-Chirmiri-Bharatpur Manendraaarh Fown Jhagrakhand (Np)
Sakti B Dabhra fown E(‘h\lmir;‘.pu" (\Npo

Saki Dabhr Fown [abhreNm i
Sakti ,lnij;\ip\n"_ : fown afjepur (Np)

Balod Donds Fown Doundi (Np)

Janjgir - Champa

Nawagvarh

Fown

Nawagarh (Np)

Uttar Bastar Kanker

Bhanupratappur

Fown

Rh:mu;')rmuppm (\p)

Raigarh I ailunga Fown Lailunga (INp) L
Balodabazar Roandol if:\ n Fundra 6Ny ! i %‘7
Korba K:alghur: Fown Chharihala ONp) P
Bemetara Fhanak o Fown Phan-Khambara (Np) 1 H
Mahasamund Pithora fown Pithora (N F1750
Bilaspur Mastun fown Malhar (Npi Hise
Balodabazar Palari lown Palart (Np)

Balod Gunderdehi I'own Gunderdehi (Np)

Durg Durg Fown Utat (Np)

Sakti Sakti Town Nava Baradwar (Np)

Raipur Raipur Town Koora (Np)

Balodabazar

inloda Bazar

lown

Favwan iNp)

Bijapur Bhairamgarh Llown Bliairamuarh (Np)
Raipur lilda fown Kharora tNp)
Surguja Sitapur Fown Sitapur (Np)
Raigarh Gharghoda Fown Gharghoda (Np)
Kondagaon Bade Raipur Fown Visrampuree (Np)

Janjgir - Champa

Nawagarh

fown

Shis rinaravan (Np)

Uttar Bastar Kanker

Charama

PO

fown

Fgeshwar (Np)

ama (N

Gariabandh Rujim i
Mohla-Manpur-Ambagarh Chouki  [Ambagarh lown Ambagarh Chowhi (Np) |

Durg Dhamdha Lrewn  Dhamdha (Nps i -

Bastar Bastar Fown Bastar (Npj [

Durg Patan Town Patan (Np) | [RERS
Janjgir - Champa Pamyarh Town Kharod (Np) 1421%]
Uttar Bastar Kanker Pakhanjus Town Pakhanjur iNp) 11220
Mahasamund Basna Basna (Np) Paise
Sarangarh-Bilaigarh Bilaigarh 1 Town Bhatgaon (Np) ! |

Jashpur Bagicha Fown Bagicha (Np)

Gariabandh BindranavazarhGarivaband) lown Garivaband (\;§)" "
Bemetara Nawagarh o Fown Nawagarh (Np)

Bilaspur Bilha Fown Bilha (Np)

Kondagaon Keskal [own Keskal (INp)

Surajpur Bhaivathan Town Bhatgaon (Npy

surajpur Suragpu Town Sishrampur (N o
Balrampur Ix’ar!x:x:;“j‘qgmw “ \ TR 0\ f )
Raipur f(.‘xipum; - INLana( \,x o
Raipur Arang - INandir tasand NPy ]
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Population at
01 March 2024

18275

18521

!
) ) |
New Districts Name Subdistt Name Level Name
Rawarh fown Kirodimalnagar (Np)
Chhuikhadan Fown Gandai (Np)
Nagri Fown Nagari (Np)

13563

Fanjeir - Champa

Baloda

Town

Baloda (Np)

19012

Dantewada

Dantewada Town

Dantewada (Np)

19016

T

Yhamtari

Kurud Town

Kurud (Np)

19225

|
fashpur

Kunkuri Fown

Kunkurt (NP)

19313

ISukma Sukma Fown Suhma (Np) 19425
Balodabazar Kasdol Town Kasdol (Np) 19627
- {Rajim lown Rajim (Np) 19654

-Marwahi Pendra TTown Pendra (Np) 19693

Udaipur (I)Imr—;imjnigarh} Town Dharamjaigarh (Np) 20022

Abhanpur Town Abhanpur (Np) 20131

Rapnandgaon Dongargaon [own Dongargaon (Np) 20493
Sarangarh-Bikugarh Sarangarh iTown Sarangarh (Np) 20859
Mungeli Lormi HTown Lormi (Np) 21141
atodabazar Simya ) Town [Shiga (z\";)) B 22355
iapur Bijapur Town Bijapur (Np) 22498
| tbeerdham Pandariya Fown Pandariya (Np) 22548
ur Pathalgaon fown Pathalgaon (Np) 23175
endragarh-Chirmiri-Bharatpur - | Manendragarh Town Khongapani (Np) 24271

Buiaspur

Bilha

Bodri (NP)

24384

Gourel-Pendra-Marwahi

Pendra Road Gorella Fown Gaurella (Np) 25338
Bilespur Kot Fown Kot (Np) 25672

Bade Bacheh {own

Kerandul (M)

26315

Kharsia

;
[RRASS !

Kiaarsa (M

26417

A rang T Town Arang (Np) ) 26629

Bagbahra Fown BBagbahara (Np) 27240

) “1 Fakhatpin fown lakbatpur (Np) 27855

Saraipali Fown Saraipali (Np) 27057

) ISurajpur |1 owa Surajpur (M) 28161

{Dhamdha Trown Ahnwara (Np) 28433

— [Bade Bachels Town  |Bude Bacheli (M) 20899

) Sakt Hown [Sakti (M) 30624

anput "\‘.‘.r;c_\:mp:n‘w i fown Narvanpur (Np) 50838
h-Chhikhadan-Gandai Khairagarh Hlown (Khairagarh (M) 31474
Natghora fown  IKatghora (Np) 31049

) Akaltara Town Akaltara (M) 31680

Batkunthpu lown Shivpur Charcha (M) 327499

B Balod Town Balod (M 3UR0

T ko - T )Au'i' (Np) > 17(;?

) - Yhamdha - famul €MD AO0V0

Dhandh Hlown

Ihumbar €MD

SO8KR0

1 tlown

Baloda Bazm

Baloda Bazar iV

37148

dheatehora

Jashpu

13

[hpha D

S7RN2

Lashipurnagar oD

RUZRICY
i

Boahunthpur €\h

R
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New Districts Name ubdist | 01 Mareh 200
— i B
Bemetara Bemetara "y (Bemctara (3 TN
B AR S
Raipur Abbunpu ) B ewn o« wohra vapara (8D

KNondagaon

;l\'(\xxd:xg:x«‘x‘, (MY

Manendragarh-Chirmiri-Bharatpur Town Aanendragarh €M)
Fown NVungel (M)

Mungelt

Raipur

Town

Newra (MY

dda

Rajnandgaon

l)\\;x;:‘:{_

lown

Dongarcarh (VD

Uittar Bastar Kanker KNanker iTown Kanker (M - Ogi
Janjgir - Champa Janjuii Flown Naila-Janjuir €N

Balod

Dondi

[
Town

Dalli-Rajhara 0\

Janjgir - Champa

Champa

Town

Champa (M}

Kabeerdham

Kawardh

Mahasamund

AR RIHIS

i

Balodabazar

Rawardba 1V

Mahasamuond v
Bhatapara ¢V

NManendragarh-Chirmiri-Bharatpur hadgama to Chy Fown Chirnry (ML.Corp)
Raipur Raipur Fown Birgaon (ND
Dhamtari Dhamitars Fown Dhamitari 3D

Dury

Dury

Risali (NTCorpoy

Surguja \mhi'r..;.;:u: Vibthapur O Corp)

Bastar Jagdalpur Tagdalpur (M Corpo

Raigarh Ratyarh Fown Raigarh (M Corp.

Rajnandgaon Rajnandgaon Jown Rapnandgaon (8 Corp.) R
Durg Dhamdha [own Bhilar Charoda (VD )

Dury Dure Town  [Duorg (M Corpy '

Kaorba Katghora Fown Korba (M Corp o ?

Durg Durg _down Bhilai Nagar 1M (¢ 'u:[: T
Bilaspur Bilaspur T o ibgi!;\..\’pur (N (f?»::_ :

Raipur Raipur “TTown Raipur oM Corp P4528Y
Source

(1) Census 2001 & Census 322 2 0\
(2) National Comumission on Population, MoHFW, Gol

Remark: Itis estimated data at the position of March 1, 2024,




